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O R D ER (Oralz

By shri &zankér Raju, Member(J),
4s the impugned order assailed bertains to
Central Reserve Police Force and the applicant who
was working ac Haval -gar } - Radio Operator, ig not
@ holder of civil post in CRPF and CRPF being an
armed force of the Union, this Court has no jurisdiction

to entertain the Present oa.

2, ~In view of the above, the Present ca is
dismisseq for want of Jurisdiction. However, liberty

(R.K.UPAD AYA) | (SHANKER
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